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mal-nutrition and re-occurrence of the

discase. ¢

(iii) Need to withdraw the proposed like
in Service charges levied by Mor-
mugao Port Tiust, Goa

*SHRI J S, PATIL (Thane): Goa's
iron ore export industry is facing a severe
crisis due to the world-wide demand-re-
cession, In addition to this, the proposed
measure of Mormugao Port Trust to in-
crease its service charges by 61 per cent
has hit hard the ore export units of Goa.
Two mine-owner exporters have already
stopped functioning. A couple of more
exporters are likely to close down their
units due to steep service levy hike by
Mormugao Port Trust. The ore indus-
try which earns Rs. 140/- crores every
year in foreign exchange will become irre-
trievably sick in near future rendering
many workers jobless.

Mormugao Port Trust has raised
service charges to make its mechanical
ore handling plant self-sufficient. The
operation of the plant is showing losses
for the past two years. lIron ore expor-
ters feel that losses can be wiped out by
instilling more efficiently in the port’s
working and maintaining proper coordi-
nation in its activities. Mormugao Port
Trust is making good its losses by in-
creasing the service charges.

All the exporters associations in Goa
have opposed the move of Mormugao
Port Trust to increase its service charges
and appealed to withdraw irs hike. But
their appeals have fallen on deaf ecars.
I, therefore, request the Government to
take appropriate steps o withdraw
the proposed hike in service charges and
save the iron ore export industry of Goa
from becoming extinct.

(iv) Need for financial help from central
government to Uttar Pradesh for com-
pleting the ongeing irrigation projects
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(¥) Re. peed for payment of [unds by Cenat-
tal governments for modernisation of
Bijnore Sugar Mills
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*The Original speech was delivered in Marathi,



